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1[SeErTING UP oF CEMENT FACTORIES

*253. Pr. BHAWANIPRASAD
TIWARY: Will the Minister of IN-
‘DUSTRY AND SUPPLY be pleased to
state:

(a) the names of the places in India
where the Cement Corporation pro-
pose to set up cement factories; and

(b) the criteria on which the deci-
slons are based in this regard?]

FANT AAT A AHATIT | I9-

Wi (P B ) (F)

e FrORyT @ F F@E

TR T ¥ @ qum
Fod G T IqAfsT q9T AT,
el R oY genfe e
Y glagmn F T ¥ ahers
QAT FIN T W N o7 gmr ¥
&9 | FT GROTH WA &1 A
Faw @ ST wE & e § fig
ot s @3, SEi wTaRE @i
F Fr@HE eqrfug ST |

(@) 1 ©mt &1 g mias
FIO T Y Irmq?rmf‘&r
i, fastef, awt g wea gl
F AR 9 & & =R g

+[Tee DEPUTY MINISTER N THE
MINISTRY or INDUSTRY  axp
SUPPLY (SHRI BIBUDHENDRA MISRA):
(a) The Cement Corporation is at
present engaged in the preliminary
survey of the availability of raw

materials ang other facilities like
{ransport, power, water, ete, for
setting up cement factories; the

Places where it would set up cement
factories cen be decided only after
4he results of the preliminary sur-
vey are known,

(b) The locationg are proposed to
be selected on economic considera-
tions, wiz, availability of raw
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MANUFACTURE OF Basy Foop

SErRIMATI NANDINI SAT-
*254 PATHY:
Surr D. L. SEN GUPTA:

Will the Minister of INDUSTRY AND
SuppPLY be pleased to state:

(a) whether some factories for the
manufacture of Baby Food are to be
established during the Third Five
Year Plan period; and

“(b) if so, the -wmmies of the States
e these factories will be estab-
lshed?

Tee DEPUTY MINISTER 1N THE
MINISTRY or INDUSTRY anND
SUPPLY (Surr BrsubpHENDRA MrISrA):
(a) and (b) The Government have
so far approved establishment of two
new factories—one in Gujarat and
one in U.P., for the manufacture of
Baby Food, and expansion of an exist-
ing unit in Gujarat.

ELECTRIFICATION OF RAILWAY BETWEEN
MADRAS AND VIJAYAWADA

*255. Smrr V. C. KESHAVA RAO:
Will the Minister of RaiLwavs be
bleased to state:

(a) whether there is any proposal
to electrify the Railway between Mad-
ras and Vijayawada on the Southern
Railways; and

(b) if so, when it is likely to be
taken up and completed?

Tee DEPUTY MINISTER v THE
MINISTRY orF RAILWAYS (SERI
Suam NatH): (a) The question of
electrification  of Madras-Vijayawada
section is being examined in detail
along with a few other high traffic
density trunk routes on the Railways.

(b) The inclusion finally of this
section in the 4th Plan electrification
programme and its phasing will de-
pend on the availability of funds, of
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power and on the relative priorities
of the different sections as determin-
ed by the operating advantages and
economics.

ExPORT OF ‘BLEEDING MADRAS’

*256. SHrRI S. S. MARISWAMY:
Will the Minister of COMMERCE be
pleased to state:

(a) whether it is a fact that the ex-~
porters of ‘Bleeding Madras’ were not
able to meet their commitments made
with foreign countries during the

ns of February and March, 1965;
s = iy i

(b) 1f so, the reasons therm‘

THE DEPUTY MINISTER 1N THE
MINISTRY or COMMERCE (SHrr S.
V. RaMaswaMy): (a) and (b) No,
Sir. All commitments were fulfilled
and record experts have taken vlace
both during the months of Feb. March,
1965 and the whole year 1964-65.

MINERAL INVESTIGATIONS IN MADHYA
PRrADESH
*257. THaAkUR BHANU PRATAP

SINGH: Will the Minister of STEEL
AND Mines be pleased to state:

(a) whether it ig a fact that Gov-
crnment of Madhya Pradesh has re-
(quested the Union Government to
undertake certain mineral investiga-
tions on a priority basis; and

(b) it so, whether the proposals

~_have been accepted?

Tae MINISTER or STEEL  aND
MINES (Smrt N, Sanjiva  REDDY):
(a) Yes, Sir. -

(b) The matter is under considera-

~_ tion,

FACILITIES OFFERED AT FREE TRADE ZONES
{ Surr SANKAR PRATAP

*258, SINGH DEV:
Surr RAM SINGH:
Will  the Minister of COMMERCE

[ RAJYA SABHA ]

e pleased to state:
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(a) whether it is a fact that the
Transport Minister, while inavgurat-
ing the Kandla Port, invited overseas.
Indians to take advantage of facilities
offered at the free trade zone; and

(b) if so, whether any offer has
been received?

Tue MINISTER or COMMERCE
(Surr MaNuBHAI SHAH): (3) and (b)
Yes, Sir. The Kandla Free Trade
Zone Administration have so far re-
ceived nine applications from Indian
firmg with overseas Indian partners.
Ot these, five applicants have already
been approved by the Selection Com-
mittee for setting up industries in the

Zone.

ALLOTMENT OF IRON AND
PunJasB

. JSmrr P. ABRAHAM: -—
259.1 smrr U. S. DUGAL:

Will the Minister of STEEL AND
Mings be pleased to state:

and steel
to Punjab

(2) the quantity of iron
allotted by Government
during 1964-65; and

(b) the quantity proposed to be al-
lottegd during 1965-66?

Tur MINISTER or STEEL anp
MINES (Surr N. SaNJwva Reppy): (a)
and (b) The information is being col-
lected and will be laid on the Table
of the House,

LoANg SANCTIONED TO PUNJAB FOR
SMALL SCALE INDUSTRIES

*260. SHrt JAGAT NARAIN: Will
the Minister of INDUSTRY AND SUPPLY
be pleased to state.

(a) the amount of loan sanction-

ed to Punjab for the development of -

small scale industries during 1964-

65 and so far is 1965-66;

(b) the classification of these loans
according to different industries; and

(¢) the amount spent or is proposed
te be spent in backward areas?
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